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(B) Estimate of the monitory value of harvest and post-harvest losses in fruits &
vegetables at production of year 2012-13 and prices of 2014

Sl.No. Crop Production Price (% Overall Monitory  Sectorial
{million tonnes) total loss value of the total loss
tonnes) (%) losses (X €4

crores) crores)
Fruits

1. Apple 1.90 6078 1039 1341

2 Banana 2706 18601 776 3903

3. Citrus 11.47 14011 969 1557

4 Grapes 252 44564 863 969 16644

5. Guava 262 20628 1588 858

6, Mango 1729 45355 916 7186

7 Papaya 519 16023 6.70 557

8 Sapota 1.50 18770 973 273

Vegetables

L Cabbage 853 10028 937 874

2 Cauliflower ~ 7.79 16321 9.56 1214

3 Green pea 3.87 33698 745 971

4 Mushroom 004 119049 951 46 14342

S Onion 16.66 16920 820 2312

6 Potato 41.09 16649 732 5008

7 Tomato 17.85 16510 12.44 3666

8 Tapioca 732 22436 4.58 751

Benefits to farmers from Food Parks /FPIs

2343. SHRI ATAY SANCHETI: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

{a) therole of Food Processing Sector in increasing Farmers® income;

{b) the manner in which farmers have been able to get benefits of the Food

Processing Fund meant for Food Parks; and
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(c) the details of marketing facilities being made available to these Food Parks,

especially those located in Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SADHVINIRANIAN JYOTTI): (a) Astrong and dynamic food processing
sector plays a vital role in reduction in the wastage of perishable agricultural produce,
enhancing shelf life of food products, value addition to agricultural produce, diversification
and commercialization of agriculture, generation of employment and creating surplus for
the export of agro and processed foods. All these activities help in enhancing income of
the farmers. Government of India is implementing various schemes for promotion and

development of food processing sector in the country.

(b) Govemment of India has created Food Processing Fund of ¥ 2000 crore in
NABARD to make available affordable credit for establishing the designated Food Parks
and also for setting up of individual food processing units in the designated Food Parks.
Farmers, farmer producer organisations alongwith other entrepreneurs and organizations
are eligible to avail credit from this fund for setting up of Mega Food Parks and/or food
processing units in the designated Food Parks. Farmers are also indirect beneficiaries of
the activities undertaken by the Mega Food Parks and the processing units set up with
the help of Food Processing Fund; such as sourcing of raw material by the processing
units, value addition and enhancing shelf life of agricultural produce, transfer of modern
technologies of agriculture production, use of waste by-products of the fruits and
vegetables and direct/indirect employment generation ete. These activities help inreduction

of agricultural produce and increasing income of the farmers.

(¢) The Ministry is providing all possible support to Mega Food Parks (MFPs),
including MFPs in Maharashtra, in attracting investment for setting up processing units
in the Park. State Governments are being pursued to extend special fiscal and other benefits
to the Parks to make investment more attractive. Ministry is also promoting marketing of
Mega Food Parks through various modes like, advertisement in newspapers, participation
in domestic and international exhibitions etc., organising conferences and investment
summits in various parts of the country in association with Special Purpose Vehicles

(SPVs), National level Industry Associations and Chambers of Commerce.
Action plan to boost FPI in Andhra Pradesh and Telangana

2344. DR. K. VP. RAMACHANDRARAO: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether Government has mapped the potential of Food Processing sector in
Andhra Pradesh and Telangana;



